
 267.  Assentto  Bills
 {Sh.  Ramashray  Prasad  Singh}
 Directors  and  Directors.  Accordingto  anorder
 of  20th  March,  the  cloth  of  N.T.C.  Mills  was
 ordered  to  seel  at  half  of  the  rates.  That  fellow
 wentto  Europe  tomake  merry  andhe  spent  50
 lakh  dollars  on  his  merry  making  but  even  than
 hecouldnotsell  an  inch  of  cloth  there.

 Therefore,  through  you,  lwouldiike tourge
 the  Governmentto  initiate  a  high  level  inquiry
 into  the  corrupling  prevaientin  N.T.C.  andevil
 deeds  of  the  officers there.  inthis way  youcan
 get  many  proofs  against the  officers  involvedin
 maipractices.  According  tomy  information  the
 N.T.C.  officials are  indueged in  there  pleasures
 and  mude  photographs  dancing  withseminude
 girls  have  been  sent  to  the  Prime  Minister.
 These  photographs  willtell  many  more  things
 during  the  investigation.  Theretore,  through  you,

 1  would  like  to  urge  upon  the  Government  to
 initiate  ०  high  level  inquiry  into  this  matter  and
 remove  such  person.

 SHRI  VIRENDRASINGH  (Mirzapur):  Mr.
 Chairman  Sir,  some  days  back we  were  ex-
 pressing  our  concern  about  drought  in  many
 parts  of  thecountry  but  now  haiistorms  andsnow
 fall  has  caused  loss  to  the  crops  of  many  a
 farmers  in  Eastern  U.P  and  Bihar.  Inmycon-
 stituency,  Harya  Lalganj  Block  of  Mirzapur
 district,  hailstorm  has  destroyed  the  cropscom-
 pletely.  The  farmers  there  are  compelled  to
 work  as  alabourer.

 ‘Sometime  back  work  was  started  on  the
 Maji  bridge  which  links  U.P  and  Biharand  the
 people क  the  area  were  eaming  their  livelihood
 by  working  there  as  labourers but  now  thatwork
 has  atsobeen  stopped.  |  urge  upon  the  Govem-
 mentto  pay  compensation to  the  farmers  for  the
 1055  caused  to  their  crops  due  to  hailstorms  in
 Lalganj  and  Harya  development  block.  The
 construction  of  Maji  bridge  should  -  -  re-
 started  without  further  dalay  so  thatpeopleof that
 area  may  get  some  work  there.

 SHRIMATIGIRIJA DEVI  (Maharaj  Ganj):
 Mr.  Chairman,  Sir,  |  would  like  to  raise  the
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 problem  facedby  the  people  of  Saran,  Sivanand
 Gopaiganj  area  of  North  Bihar.  Generally  the
 peopie of  these  areas  go  out  of  their  villages  for
 theirlivelinood,  !  would  like todraw  the  attention
 of  the  House  towards  inadequate  rail  facilities
 provided  forthese  areas.  {tis  athickly  populated
 area  of  North  Bihar  and  people  go  out  of  their
 villages in  search  of  theirlivelihood.

 9  now-a-days  marriage  season  is  going
 onandevery  day  thousands of  persons  wantto
 goto  their  homes.  Every  day  many  persons
 belonging  to  Sivan,  Chhapra,  Hazipur  and
 Gopalganjcome  to  my  house  for  railway  reser-
 vation  from  special  quota,  but  no  reservation  is
 available in  any  of  the  trains  goingto  these  areas
 even  upto  the  month  of  may.  people  are  help-
 less.  They  are  not  able  to  goto  their  villages  to
 attend  marriages at  theirresidence.  Therefore,
 Iwould  like to  request  the  Government  that  at
 leasttwo  new  trains  should  be  introduced  be-
 tween  Delhiand  Muzaffarpur  sothatthese  poor
 people  may  reach  their  villages  in  time  to  attend
 mariiages.

 SHRIMATI  KRISHNENDRA  KAUR
 (Deepa)  (Bharatpur):  Mr.  Chairman,  Sir,  would
 like  to  draw  the  attention  of  the  Government
 towerdthe canal  passing  through  Bharatpurcity.
 Many  wells  constructed  aiong  the  canal  are
 used  for  drinking  water.  Butall  the  waste of  city
 ७  throwninto  this  canal  andasa  resuttof  it  the
 water in  wells  constructed  along  the  canal  has
 also  gotcontaminated and  itcannotbe  usedas
 potable  water.  Therefore,  Sir,  |  would  like  to
 requestthe  Govemmentthrough you  that  action
 shouldbe  takentomake  arrangements  to  check
 the  waste  of  city  going  into  the  canal  andalsoto
 clean  the  canal  so  that  the  people  may  ge
 potable  water.

 Similarly,  there  is  an  old  drainage  system
 in  Bharatpur  city  whichis  alright  andshouldbe
 restarted  so  that  the  city  could  be  keptclean.

 SHRIHARIKEWAL  PRASAD  (Salempur)
 :  Mr.  Chairman,  Sir,  |  would  fike  to  draw  the
 attention  of  the  House  towards  the  factthaton6th
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 Aprilrail  roko ‘agitation  was  launchedby  Janata
 Dalin  protest  against  Dunkel  proposal all  over
 thecountty.  The  workers  resortedto  chakkajam
 atalmostalithe Rasway  stahons  क  Uttar  Pradesh
 The  state  administration  which  ७  under
 President's  rule,  resortedto  indiscnminatelathi
 chargeon the  workers  at  Kanpur,  Gorakhpur  and
 sidharth  Nagar.  AtKanpur,  womenwere  dragged
 from  their  hair  and  were  beaten up  with  shoes
 At  Gorakhpurtwo  women  named  Geeta  Pandy
 and  Punam  Kishore were  stnpped  before  police
 officials  Laterontheworkerwere  arrestedand
 putbehindthebars  The  police  officialbeaten
 then  severely at  police  station  sayingthatthese
 people  belong  to  Mandal  and  Masjid  which
 resulted  into  fracture  of  hands  and  arms  of  ten
 workers  Protesting  against  this  high  handed-
 ness  the  locaipeople  stageddharnas  Onthe
 20th  they  staged  a  dharna  in  front  of  District
 Collector  Office  andlater  on  at  GPOpark  Sir,
 through  you,  |  would  hike  to  say  thatthis  wasa
 democratic and  peaceful  agitation  organised by
 Janata  Dal  and  Left  fronts  to  draw  the  attention
 of  the  Governmenttowards  the  senous  conse-
 quences of  Dunkel  proposal but  the  Govemment
 tredto  crush  and  suppress the  agitation,  beaten
 the  workers  भाएं छीइजु>80116 #/ जा सा women  Therefore,
 would  hke  toappeal  tothe  Govemmentto  order
 ०  judicial  enquiry  into  it  and  punish  the  guilty
 officials

 SHRIBALRAJPASSI(Naintal)  Mr  Chair
 man  Sir  |wouldiiketo  draw  the  attention  of  the
 Government  towards  an  article  appeared  in
 Rashtnya  Sahara  newspaper  under  caption
 Bharatgulamikior  Thereckless  foreignloans

 beingtaken  by  the  Govermmentare  increasing
 debt  burden  onthe  country  There  ७  debt  of
 thousands  of  rupees  an  every  citizen  of  our
 country  Manycrtizens havesent  cheque  of  Rs
 3180/-  to  the  president  of  Incha  orto  the  Finance
 Minister  Dr  Abrar  Ahmed  to  get  themselves
 debt  free  {tis  mentioned  inthe  news  that  the
 disastrous  economic  policies  adopted  by  the
 Government  directly  or  indirectly  amounts  to
 treason  Suchallegations  leveledagainst  the
 Governmentinthe  newspaper  have  made  the
 people  worned
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 ।  would  like  torequest the  CentralGovem-

 ment  that  it  should  make  all  the  things  clearto
 the  people  and  political  leaders  of  different  po-
 -4  parties  There1saneedtotell  the  people
 about  the  economic  crisis  and  the  direction  in
 which  our  country  15  heading  so  that  country
 couldbe  saved  from  the  disaster

 SHRI  DEVENDRA  PRASAD  YADAV
 (Jhunjharpur)  Mr  Chairman,  Sir,  }wouldiike
 todraw  the  attention  of  the  Government  towards
 a  matter  of  public  importance  The  Central
 Govemmenthas  cleared  ०  plan  in  1989-90  for
 the  construction  of  135kms  longlateral  raod
 from  Darbhanga  to  Forbesgany  in  North  Bihar
 Twoyearhave passed  since  then  andall  proce-
 dures  have  been  completed  by  the  planning
 commission  but  the  construction  work  of  this
 lateral  road  ७  lyingin  complete  durto  the  non-
 allocation  of  funds  it  ७  ०  matter  of  serious
 concem

 This  lateral  andborder  roadis  nottmportant
 only  from  transportation  point  of  view  but  also
 from  strategic  point  of  view  This  border  taod
 would  link  india  and  Nepal

 Therefore  |!woulddemandthatthe  Cen-
 tralGovernmentshould  immediately  release
 funds  for  the  construction  of  this  lateral  road
 and  the  construction  work,  which  ७  lying  in-
 complete  on  this  135  km  long  road  from
 Darbhangato  Forbesgan  shouldbe  taken  up
 onwar  footing

 [Enghsh]

 SHAI  JITENDRA  NATH  DAS  (Jalpaigun)
 Mr  Chairman,  Sir,  |wouldjust  hike  to  draw  the
 attention  of  the  Govemmenttothe  fact  thatthe
 Raitway  Department  has  recently  givenan  order
 toclose  down  the  marshalling  yard  and  steam
 locoshed  in  Siliguri  junction  Daneeling,  North
 Bengal  asa  resultof  which  allthe  development
 work,  which  was  undergoing  wasstalled  The
 doubling  of  Maida  New  Bongaigaon  line  and
 gauge  conversion  from  new  Jalpaigun  to  New
 Bongargoan  Via  Siliguri  junction  has  already


